Written Answers to [22 AUGUST, 2012] Starred Questions 13

All Party Delegation for permanent solution to problem of J and K

T*150. SHRI NARENDRA KUMAR KASHYAP : Will the Minister of HOME
AFFAIRS be pleased to state:

(a)  whether any agreement has been arrived at by the All Party Delegation for
the redressal of the terronism affected State of Jammu and Kashmir;

(b) if not, the reasons therefor;

(c)  whether any negotiating committee had been setup for finding a permanent
solution of the problem of Jammu and Kashmir;

(d) if so, the permanent solution devised in the report of the committee;

(e)  whether any permanent All Party Delegation will be set up for finding the
permanent solution of the problem of Jammu and Kashmir in future; and

(f) if so, by when it will be set up?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
JITENDRA SINGH) : (a) and (b) Based on the visit of All Party Delegation sent to
Jammu and Kashmir, the Government has implemented an eight point plan to bning
peace to the State.

(c) and (d) As apart of eight point plan, Government of India appointed three
Interlocutors on 13th October, 2010 to hold a sustained dialogue with all sections of
the people in Jammu and Kashmir. The Interlocutors submitted their Report on 12th
October, 2011. The Report has been uploaded on the website of this Mimisiry on 24th
May, 2012 for the benefit of the public at large. The copies of the Report have also
been placed in the Parliament Library for the benefit of the Hon’ble Members of

Parliament.

(¢) and (f) Presently, there 1s no need felt for a permanent delegation and there
is considerable improvement in the law and order situation in J and K subsequent to
the implementation of Eight Point Plan of the Government of India and initiatives
taken by the State Government.

T Original notice of the question was received in Hindi.



